
 

  

 

TRANSLATOR AND TRANSLATOR-CUM-PROOF READER (FOR SUVAS CELL) 
RECRUITMENT EXAMINATION, 2024 

NOTICE 
No.- 34/R&A                   Dated: 16th May, 2025 

The Computer Proficiency Test for the Translator and Translator-cum-Proof 
Reader (For SUVAS Cell) Recruitment Examination, 2024 (under Advertisement No. 
PHC/01/2024) in respect of 166 candidates who had qualified the Written Test, was conducted 
on 17th April, 2025. 

Out of the 156 candidates who appeared at the Computer Proficiency Test, 148 have 
qualified the test. However, in view of advertised vacancy category wise, only 133 candidates 
have been shortlisted, for appearing at the next stage of the exercise i.e. Interview. 

In some categories, the requisite proportion could not be fulfilled due to unavailability 
of qualified candidates. 

The names of the successful candidates, listed in order of their Roll Number, are 
provided herewith in Annexure-I. 

The Interview of these shortlisted candidates shall be conducted on 16th, 19th, 20th and 
23rd June, 2025, within the premises of the Court in the following manner: 

Date Reporting time Details of Candidates 
16.06.2025 11:00 A.M. Candidates at Sr. No. 01 to 40 in the Annexure -I of this notice  
19.06.2025 11:00 A.M. Candidates at Sr. No. 41 to 80 in the Annexure -I of this notice 
20.06.2025 11:00 A.M. Candidates at Sr. No. 81 to 120 in the Annexure -I of this notice 
23.06.2025 01:30 P.M. Candidates at Sr. No. 121 to 133 in the Annexure -I of this notice 

The Admit Cards for the Interview shall be made available before the scheduled date, 
which may be downloaded from the official website of the High Court: 
https://patnahighcourt.gov.in. The shortlisted candidates may also be intimated through SMS 
and e-mail on their registered mobile number and e-mail ID in this regard. Admit Card would 
not be sent to the candidates separately through any other mode. 

 The candidates are directed to strictly follow the schedule of interview and the 
instructions mentioned in the Admit Card (Interview Letter). No request for change in the 
schedule of Interview shall be entertained. 

No TA/DA will be paid for appearing at the Interview. 

https://patnahighcourt.gov.in/
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In light of the Judgment dated 15.07.2024 passed by Hon'ble Supreme Court of India in 
Civil Appeal No. 1880212017 titled Dr. Bhim Rao Ambedkar Vichar Manch Bihar Vs. State of 
Bihar, the Tanti (Tantwa) caste has been restored at Sl. No. 33 in the list of EBC, i.e., 
Extremely Backward Class (Schedule-I) category in the Bihar Gazette published by the 
General Administration Deptt., Govt. of Bihar under its letter dated 12.08.2024. 

Therefore, all such shortlisted candidates who had claimed SC category in their online 
application on the basis of Tanti (Tatwa) caste, are directed to inform the High Court regarding 
their caste / category as Tanti (Tatwa) under EBC category through a declaration form, to be 
supplied at the time of interview. All such candidates will be required to submit the 'Non-
Creamy Layer' Certificate for availing benefit of reservation of EBC category on the scheduled 
date of their interview. Their claim for reservation will not be valid in case of non-submission of 
the 'Non-Creamy Layer' certificate. Further, the High Court shall be free to take decision on 
the candidature of such candidates. 

The candidates are advised to keep visiting the Court’s official website regularly for 
further details / updates. 

By order of the Court 

Sd/- 

Registrar General 
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